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ARBI TRATI ON PETI TI ON NO. 8 OF 2007

M S AURCHI LL GLOBAL COWMODI TI ES LTD. Petitioner(s)
VERSUS
MS MS. T.C. LTD. Respondent ( s)

(Wth appln(s) for c/delay in filing counter affidavit)

Date: 12/07/2007 This Petition was called on for hearing today.

CORAM
HON BLE MR JUSTICE S.H KAPAD A

For Petitioner(s) M. Sunil Kumar, Sr.Adv.
M. Shree Prakash Sinha, Adv.
M. Shekhar Kumar, Adv.

For Respondent (s) M. Chetan Sharma, Sr.Adv.
Ms. Rammi Tanej a, Adv.
M. Anil Shrivastav, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Heard | earned counsel for the parties.
Stand over for two weeks.

(N.  Annapur na) (Madhu Saxena)
Court Master Court Master



